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CENTRAL ADMINISI RAI IVE T RIBUNAL, JABAl I’UR

BI'NCU .JABALPUR :

Ormml Apphcqtmns Nos. of 908, 911 913, 9]4 914 916, 917,
o 918 and 919 0f2004

o :
Jabalpur, this the [ day of May, 2005.

Hom’ble Mr. M P. Singh, Vice Chairman
~ Hon’ble Mr. Madan Mohan, J udicial Member,

(1) Original Application No. 908 of 2004

" Ved Prakash Gauhar, . Yapt Ll

S/o Shn ML Gauha;r

'MP. Circle, GTB Complex 'T

f;_ P ‘;‘3;;" CUOVERSUS T

RRY mon of Indm
‘ Ihrougl

5
!

s’v‘k

1the Sec:et'\ry,@

l
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| New Dclhl

¥
- Postal Accounts Wing, Dlak Tar Bhawan
- Sansad Mfug, New. Dblln ER O

3. The Director Accou;uts f‘:’ g "7}-',;5:. s X
- (Postal) M P. Circle, GTB complcx, ,

T.T. Nagar Bhopal [MPJ N Réspondentsf

(By Advocate — Shn SA: Dhannmlukan on bchalf of
| Shn Om Namdeo) |

’
-

(2) Ongmal Apphcation No. 911 of 2()04

Amar Singh Lhouh:m .

S/o Shri Kewal Ram Chouhan,

Aged 46 years, Post Sensor Au.mmtant,

Office of Director Accounts(Postal)

MP. Circle, G.T.B. Complex, T.T. Nagar,

Bhopal [M.P.] ~ Applicant

W

v Applicant -




o}

: Bhopal [MP] I

VERSUS

1 Union of India,
Through the Secretary,
Ministry of Communications
Department of Posts, Dak Bhavan,

New Dellu. '

2. The Director General [Post] o
Postal Accounts Wing, Dak Tat Bhawa, , .
Sansad Marg, New Dellu.

t

3. The Director Accounts o .
(Postal) M.P.. "Circle, GTB! complex,"
T '1 Nagqr Bhopfd [M P] |

] L A

'Respondents

AR A w,.,fg. .x\.- ;f’ 2 R ‘-_‘—"
g (By Advocwte - Shn S A Dhannadlukan)
. (3) Onggal App]rcatmn No 913 of 2004
j C 5}3 - : zu sopo \:‘\f' ‘,‘ﬂr( Yy -
N I oy i _y- R P g '“: Tyt '

Ram Narayan Alu:war,, o N

" S/o ShriBaljoo Ahirwar, - v o
-+ Aged 41 years, Post Senior’ Accouant S T
-} Office of Director Accounts(?ostal) T , RO

rd

Applicant

;ﬁf}fEﬁﬁUs o

1 Union. ofIndm, o
- Through the Sccretary, .
Ministry of Commwucahons
Department of Posts, Dak Bhavan
New Delhi. :

to

The Director General [Post] - o
Postal Accounts- Wing, Dak- Tar Bhawan - S
Sansad Marg, New Delhi.

3. The Director Accounts, .
(Postal) M.P. Circle, GTB complex . |
‘T.T. Nagar, Bhopal [M.P.] . Respondents

(By Advocate ~ Shri S.A. Dharmadhikari )

W




o

Slo ShriH.S. Hafiz Ali -~ - - 5.

o

(4) , Original Application No. 914 of 2004

I R
4 .

Smt. Sharda Waghmare, = -1 o :

Sfo Shri Mantk Rao Waghmare ' \

Agud 47 years, Post Senior Accountant, . | '

Ofﬁcc of Director Awomlts(f’osml) . o ;
‘ |

I\/I P.C ircle,’G.T.B. Complex, 1T, N’tg'xr ‘ -
Bhop'xl [MP] : | : S Apphc'mt

-~

VERSUS ‘o
1 Union of India,
‘Through the Secretary,
Minstry of Communications :
Department of Posts, Dak Bhfwan o
New Delhi. e

The Director General [Post]

Postal Acconnts Wing, D a.k Taf Blnw'm, e : o
Sfmsad Marg, New De]]u i vytliim e
3. The Director Accounts, -

(Postal) M.P. Circle, GTB complex L
T.T. ngar Bhopal [MP] S . S "Respondcnts

(By Advocate — Shri S.K Mishra on bulmll 01" Shri P Shankanm)

,g;u. wraﬂ .o

: (5) Ongmal Appllcahon No 91‘-"» of 2004

Syed Anf Ah

Aged 47 years, Post, Sumor Accountan
Office of Director Accounts(Postal)
M.P. Circle, G.T.B..Complex, T T.Na agar
Bhopdl [Nl P] A e &*ffj"’"‘fv’f‘

VERSUS .

1 Union of India, /
Through the Secretary, |
Ministry of Communications... |
Department of Posts, Dak Bhavan,

New Dellu.

The Director General [Post] o
Postal Accounts Wing, Dak Tar Bhawan

MS:msad Marg, New Delhi.



|

|

1

4

(By Advocate — Shri A.P. Kha;c;)‘ SO

3. The Director Accounts, - T
. (Postal) M.P. Circle, GTB complex
T.T. N'xgar Bhopal (M P ] | - 'Respondents
(B\/ Advocate — Shri AP, I\h"xrc) e j‘
| : R
6) ()ugu;ul Apphcs\tmn No 916 of 2004
R.S. Rajak, o e
S/o Shri Shyamlal R'ml\ o i

Aged 43 years, Post Senior Awountant
Office of Director Accounts(Postal)
M.P. Circle, G.T.B. Compkx T.T. Nagar,
Bhopal [M. Pj

B R
PR

- Applicant

. VERSUS-

1 Union of India,
Through the Secretary, = -~ . ,
Ministry of Comnumications” \
Department of Posts, Dak Bhavan |
New Delhi.

2 The Director General [Post] e
Postal Accounts Wing, Dak Tar Bhawan
Sansad Marg, New Delhi. L

The Director Accounts o lingdae
(Postal) M.P.-Circle, GTB comple‘x

(%)

T.T. Nagar, Bhopql M. P] S Respondents

(7) . Ori.g'iﬁa)l‘Application No. 917 of 2004

Mohd, Ral]qq ‘ )

$/o Mohammad Usman Khan

Aged 47 years, Post Sentor Awountant

Office of Director Accounts(Postal) B

M.P. Circle, G.T.B. Complex, T.T. Naga;r, o

Bhopal [M.P.] | Applicant
VERS U S |

1 Union of India, .
Through the Secretary,
Minstry of Communications
Dupartmcnt of Posts, Dak Bhavan ‘

c§ '

(S
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o2 llm Dircctor: (wuuml [Powlj o
/ © Postal Accounts Wing, Dak Tar Bhawan , el
~ Sansad 1 \/I"Lrg, New Dcnu ‘ e
\ 4 A :
— T 3 The Director Accounts,

~ (Postal) M.P. Circle, GTB complex | |
T.T. Nagar, Bhopdl [M.P.] - Respondents

(By Advocatu — Shri S K. Mishra on buhalf of S]m P Shanka_ran)

(8) . Original Apphmtlon No 918 of ”()04

Khuman Prasad Kori

S/o shri Motilal Kori ' -

Aged 51 years, Post Senior Accountant L o
Office of Director Accoxmts(Post'ﬂ) : o L
M.P. Circle, G.T.B. Complc:« T.T. Nagfxr e

Bhopal [M.P.] C : : Applicanf , |
VERSUSq"'”
I Union ofInchzg I “ EE \
Through the Sccretary, o
Ministry of Conununications. -

Department of Posts, de Bhwan

’ Ncw Delhi. .
2. The Dircctor General [Post] | o
Postal Accounts'Wing, Dak Tar Bhawan o . v
Sansad Marg, New DeJ]u DR o 3
3. The Director Accounts P r~ 4-#

(Postal) M.P. Circlc, GTB complex E IR S
T.T. Nagar Bhopal [M P} soi v it Respondents

| (By /\dvocqtc - Shrt \P K}mc)

(9)  Original Application No. 919 of 2004

v
-

Radhey Shyam Mehar,
S/o Shri Kani Ram Mehar, L
| '; Aged 45 years, Post Senior Account'mt
- Office of Director Account's(Poqtal) | R
' M.P. Circle, G.T.B. (,omplex TT Nagar B
Bhop'xl [M-P.] | IR E R Applicant

(By Advocate — None for the apphcfmts in all the OAs)

s, I VERSUS R



. 1 Umnion of India,
) - Througli the Secretary,
- Ministry of Communications
Department of Posts, Dak Bhavan,
New Dellu

W)

The Director General [Post]
Postal Accounts Wing, Dak Tar Bhawan,
Sansad Marg, Ncw Delhi.

3. The Director Accounts, ,
(Postal) M P. Circle, GTB complex, =~ ‘ v
T.T. Nagar, Bhopal [M.P.] | | Rc,spondents

(By Advocat:, ~ Shri SK sthm onbehalf of Shn P Shankar'm)

i

g

Common O R D E R (Oral)

By M.P. Singh, Vice Clmirman - a .,'

The 1eamcd counsel for the respondcnts states tlmt the facts,

law and relief claimed by the apphcants m all the aforesald OAS are

I \, y wsu

d to chs Qse.

]
i
|
}

lcnucql thm,forc we prooc_o of a]l thesc OAs by passmg .

Y l

‘a common order

| |
D | RS RN ‘ . : ]

2. By ﬁhng, the afore<a1d OAs th§e apphcants havc sougf,ht the

SR ,Iollowmg main rehef - 1‘” ol B g

g ..

| “(1). The order nnpugned dated - 2982003 passed by t:lrc
n,spondents (Vlce Alm_A/l)may kmdly be‘ setaside.

S - :'3: ' None is present on behalf of the:apphcants—'woproceod to
chsposed of this OA by mvokmg the provxsxons of Rule 15 of Central .
Administrative Tribunal (Procedures) Rules 1987 Heard the leamed

counsel for the re spondents and perused, the records care fully.

4. The leamed counsel for the re‘op:ol‘idﬁel'lts have stated that the
applicants in all the OAs are e p_ropose‘d to be allocated from -
Postal Accounts thoo Madhya Pradesh -Circle Bhopal to newly

created Postal Accounts Office, Chhattisgarh Circle at R'npur

W

N '




| tmnsfers/xdennﬁcauons made vxde order dated 9 8 03/29 8.03 does

’(,m,lc at Raipur vide order dated 29 8 2003 Smce the respondents

. ":Chhamsgarh vide * letter date_d 704 2005 thc present OAs have

. further stated that the issue mvolved 111 the':e OAQ ha? ’llre'tdy been
decided by this Trbunal vide order dated 6:5.2005 in the case of
Vivek Munje & Ors. Vs. UOIL & Ors. in OA-No 835/2004. They havit
also submutted v1de letter dated 20 4 ’7005 a]l the allocatlons made

under order dated 298. 2003 have been dropped and the )

\

-“.-Nq 5o~ b

not apply. They have produced a copy of the order dated 204.2005
W]uch 1s taken on records We‘ ﬁnd that all thece apphcauts hu\(e been

uﬂocated to newly created ' IPostal Accountq Ofﬁce Chhattisgarh

have dropped the said list prepared by them for allocahon to

s\,l 3' ~~~~~
become mfructuous Accordmgly, the OAs are, dmmssed as

mfructuous No costs-

AR 3
Cormrdi v

1 :(M;P Singh)

(Madan Mohan)
Judicial Member V1ce Chamnan
4 ""\’d J . i )

s i




